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functional requirement and not to 
provide more promotional avenues 
to either the S rvice or civiUan 
ffic.ers. 

(d) In implementation of the 
orders i ued by the former Minister 
of State for Defence, 6 civilian offi-
ce have al ready been promoted 
ag · t service officer vacancies. he 
c drc review of the rvice and civi-
lian fficcr ha al o been taken in 
h nd. It i propo ed to bifurcate 
Group A po t between Civilian and 
Service cadre on th ba ·J of func-
tion and job content of each post 
before the tw cadre are reviewed 
t provide ep rate channels for 
promotion. 

ta ent 

1roi~ Civilian 
ljfil' r Offictrs 

n dicr 14 II 4 
olonel . 4 cso ] 5 

Lt. Col n I 102 P.S .0. 58 
M j 15 s 0-1 141 

I ot I : 304 T tal : 218 

Ra 0 
G U I' 
ral•) 

turno r 
re Unit of 

r, in Ker J 

.K. 
f c 

Government h. e 

(c) if , the d t ii thereof ? 

cose Staple Fibre Unit of M/s. 
Gwalior Rayon at Mavoor (Kerala) 
has been established in 1968 without 
obtaining a licence under IDR Act 
1951. Approximate production 
reported since 1972 is given in the 
enclosed statement. 

(b) Excise duty is payable 
whether the unit is authorised or 
not. 

(c) Does not arise. 

Statement 

(Qty. in tonnes) 

(Value in Rs. lakbs) 
PRODUCTION 

Year Qty. Value 

1972 13873 668 
1973 6551 315 
1974 110,3 904 
1975 6943 558 
1976 145 2 1227 
1977 1 996 l 081 
1978 9_63 839 
1979 10014 1005 
1980 7543 866 
1981 7148 1016 

Ne Item ptioned ''Gro ers 
Blame Co~ Board'' 

10 5. PROF. P. 1. KURT N : 
Will th\! f ini ter of CO 1MERCE 
be pleased to rate : 

<n) whether the II gations agai nst 
Cofl' B rd by a Board Mem-
b r in the Indian txpr s d ted 26th 
J nuary, J 982 caption d "Growers 
bl me offce Board" ha com to 
th notic of G v rnm nt : and 

(b) if o, what ction Oovern-
lllCDt propo to ko in the m tt ? 




